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IN THE NATIONAL GREEN
TRIBUNAL;EASTERN ZONE BENCH,

KOLKATA
0.A.(C) No.37/2022/EZ
Pradeep Kumar Behera .... Petitioner
-Versus-
State of Odisha and others ... Opp.parties

COUNTER AFFIDAVIT FILED ON BEHALF OF
THE OPP.PARTY No.2

I, Siddharth Shankar Swain, aged about 32
years, Son of Sri Subash Chandra Swain, at present
working as Collector cum District Magistrate, Angul,

Odisha, do hereby solemnly affirm and state as

follows:

B That I am the Opp.party No.2 in the aforesaid
petition. I have gone through the averments made in

this writ petition and understood the contents therein.

2, That the petitioner has filed the present petition
in the National Green Tribunal seeking a direction to
Opposite Parties No 4 and 5 not to operate the Coal
dumping yard at Handapa Railway Station till the

disposal of this case.

3, That, in reply to the averments made in the

paragraphs-1 to 3 of the petition, the deponent has

nothing to comment.
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4. That, in reply to the averments made in the
paragraph-4 of the petition, it is humbly submitted that
the Opposite Party No 2 would like to state that, a
Gram Sabha had been conducted on 14-10-2019, where
the Sarpanch, Handapa as well as other members of the
gramsabha had passed a resolution, of giving consent
for operation of Handapa Railway Siding Project.
(Annexure- A/2). Most importantly, the No Objection
Certificate for operation of Handapa Railway Siding
Project has also been provided by the local body , that
is Office of the Sarpanch, Gram Panchayat, Handapa,
Kishorenagar vide ref no 40 dated 15-10-2019 to the
railways, which contains signature of sarpanch and
other members of Gram Sabha (Annexure-B/2). Hence
it is a fact, that such operation was well known to the
Sarpanch as well as others in the locality, which cannot

be denied.

S, That, in reply to the averments made in the
paragraph-5 of the petition, it is humbly submitted that
the Opposite Party No 2 would like to state that, a
strike was held on 30-12-2021 over the railway tracks
of Handapa Railway Station where the petitioners
along with others, had disrupted movement of trains
through Handapa Railway Station over a period of 3
hours. The strike was called off, after the
Tahasildar,Kishore nagar who was present as

Executive Magistrate, informed the petitioners,
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regarding a letter with letter no
C/SBP/HNPA/GS/Corres/21 dated 29-11-2021, which
has been communicated from Opposite Party-4 to
Opposite Party-5 regarding checking of

compliances.(Annexure- C/2)

0. That, in reply to the averments made in the
paragraph-6 of the petition, it is humbly submitted that
by the Opposite Party No 02 , that the Gram or Palli
Sabha had been conducted 14-10-2019, where the
consent of Sarpanch, Handapa as well as other
members, has already been taken, and is annexed in

Annexure-A/4.

Upon receiving the petitions from petitioner, the
Opposite Party No 02 had directed the Addition
District Magistrate(Gen), to conduct a meeting with all
the stakeholders related to the project. In turn,
Additional District Magistrate(Gen) had conducted a
meeting on 11-10-2021 at the Court Chamber Of
Collector, Angul regarding the issues and grievances
related to Railway Siding Project at Handapa,
Kishorenagar. The meeting was presided by
ADM(Gen). Sub-Collector, Athamallik, Tahasildar,
Kishorenagar , IIC Hanpada Police Station, Officers
from SPCB, Angul, Officers from East Coastal
Railways, Sambalpur attended the meeting along with
concerned Sarpanch, Panchayat Samiti members as

well as Siding Operator.




KR jot

The officers from Railways informed that ,they
have got the statutory clearances from Odisha State
Pollution Control Board like Consent to Establish and
Consent to Operate with certain condition and that
Railways have engaged ALPS as contractors for the
siding. ALPS in turn has re-engaged one local M/S GK
Company as the site operator for Handapa Railway

Siding.

The complete details of the proceedings of the

meeting are annexed at Annexure-D/2.

Similarly, grievance hearing on the petitions,
had also been conducted at the Panchayat Office
,Handapa on 24-11-2021 headed by Sub-Collector,
Athamallik.  Tahasildar, Kishorenagar, = Block
Development Officer, Kishorenagar as well as
complainants and villagers from Handapa had
participated in it. The signatures of participants of

meeting and photo is annexed at Annexure- E /2.

Permission for establishment of railway siding
was accorded by the Sarpanch, Handapa GP vide letter
no 40, dated 15-10-2019 after the proposal was passed
by GramSabha held on 14-10-2019.The gram
sabha/pallisabha resolution passed by Sarpanch,
Handapa and consented by others, regarding railway

siding project is annexed at Annexure-A/2.
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8. That, in reply to the averments made in the
paragraphs-6 to 7 of the petition, it is humbly
submitted that the Opposite Party No 02 like to state
that , a meeting was conducted on 11-10-2021 at the
Court chamber of Collector, Angul under the
leadership of ADM(Gen) Angul. The complete details
of the proceedings of the meeting are annexed at

Annexure-D/2.

The gram sabha/pallisabha resolution passed by
Sarpanch,Handapa and consented by others, with
respect to operation of railway siding project is

annexed at Annexure-A/2.

Similarly, grievance hearing on the petitions,
had also been conducted at the Panchayat Office
,Handapa on 24-11-2021 headed by Sub-Collector,
Athamallik.  Tahasildar,  Kishorenagar,  Block
Development Officer, Kishorenagar as well as
complainants and villagers from Handapa had
participated in it. The signatures of participants of

meeting and photo is annexed at Annexure- E /2.

The Tahasildar, Kishorenagar has also enquired
with the Block Public Health Officer,
Kishorenagar regarding new incidence of
diseases , if any , which could be attributed to
railway siding project at Handapa Railway

Station vide letter no 1719 dated 21-06-2022,
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annexed at Annexure-F/2 , to which the Block
Public Health Officer, Kishorenagar has replied
vide letter no 602 dated 22-06-2022 that “no
incidence of diseases other than COVID-19
s;has been reported during the months of
October & November 2021 at village
Gundurimunda and Handapa, that can be
solely attributed to Handapa railway siding
project”. This letter is from Block Public health
officer, Kishorenagar is annexed at Annexure-

G/2.

The Opposite Party No 4 had applied for No
Objection Certificate for operation of Railway Siding
Project at Handapa to the Office of Sarpanch, Handapa
vide letter no C/SBP/Frt/CTO/HNPA/SBP/2019 dated
04-10-2019, to which the Office Of Sarpanch ,
Handapa have given NOC after conducting gram
sabha, vide letter no 40 dated 15-10-2019.

The location of schools and colleges have been
already declared by the railways ie Opposite Party No
4 while applying for Consent to Operate and Consent
to Establish with State Pollution Control Board,
Odisha. And the Opposite Party no 4 have obtained the

same.

The operation of railway siding project at

Handapa and transportation of coal and other goods, is

Siddhanle: 5 -andnn
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solely undertaken by communication between Opposi

parties no 4 and 5.

As evident from the inspection report of Dy
Environment Engineer,the last rake for coal from
railway siding was placed on 24-11-2021 and
despatched on 25-11-2021. No further operation has

taken place since this date.(Annexure- H/2)

The officials from Regional Office, State
pollution Control Board, Angul, Odisha had inspected
the site on 25-11-2021 and 29-11-2021 and had
observed non-compliances to certain conditions, and
had issued show cause and passed orders to Opposite
Party No 4 , “to take immediate temporary
shutdown of the Railway Siding and carry out
rectification/compliance to remove the above

lapses”.( Annexure-1/2).

Similarly, officers at Regional Officer, State
Pollution control Board, Angul have passed an order
on 24-12-2021 vide Order No
3902/RS/ROSPCB/AGL/09/2018-19 for “Revocation
of Consent to operate and issuance of direction of
closure under section 31a of air(P&CP) Act -1974
and amended thereafter” till removal of defects
pointed out in the show cause notice to the satisfaction

of this Board. Order No

Liddbharths 5-tvam

Collector & District Magestrars

Angyl



3902/RS/ROSPCB/AGL/09/2018-19  is annexed at

Annexure-J/2.

Therefore as evident from the letter submitted by
Opposite party no 5 to the Opposite party no 2 dated
20-06-2022 where by Opposite Party no 5 has
intimated that no rake was loaded since 26-11-2021
which is annexed at Annexure-K/2. This is also
clearly evident from the inspection report of Dy
Environment Engineer which is annexed at Annexure-
H/4. No further operation has taken place since this

date.

With respect to the representation dated 02-12-
2021, the Tahasildar, Kishorenagar has already
intimated the petitioners on 30-12-2021, during the
strike by petitioners at Handapa Railway Station, that a
correspondence between Opposite party no 4 and 5 has
taken place vide letter no C/SBP/HNPA/GS/Corres/21
dated 29-11-2021 ,regarding checking of all the
environment related compliance and taking action on
it.(Annexure- L/2). Similarly, the Collector, Angul has
taken steps to temporarily suspend the permission of
operation of railway siding project at Handapa, till all
the lapses pointed out by State Pollution Control
Board, Angul are complied, vide letter no 498 dated
25-03-2022.( Annexure- M/2)
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9. That, in reply to the averments made in the
paragraphs-9 to 12 of the petition, it is humbly
submitted that the Opposite Party No 02 has nothing to
reply apart from that the Tahasildar, Kishorenagar has
also enquired with the Block Public Health
Officer,Kishorenagar regarding new incidence of
diseases , if any , which could be attributed to railway
siding project at Handapa Railway Station vide letter
no 1719 dated 21-06-2022, annexed at Annexure-F/2 ’
to which the Block Public Health Officer,Kishorenagar
has replied vide letter no 602 dated 22-06-2022 that
“no incidence of diseases other than COVID-19 ,has
been reported during the months of October &
November 2021 at village Gundurimunda and
Handapa, that can be solely attributed to Handapa
railway siding project”. This letter is from Block
Public health officer, Kishorenagar is annexed at
Annexure-G/2.

10.  That the facts stated above are true to the best of
my knowledge and based on official records.

Identified by

Siddbartn: 4o

Advocate c,P,FtBP‘EBI}&Tm Magstrate

Angul
CERTIFICATE

Certified that cartridge papers are not available.

Cuttack ﬁpwﬂ,@o ?@QA@J}%

Date 9g,(.22 "ADDL.GOVERNMENT ADVOCATE




MWids v
it Ne-L02 4 qn. 2404 27

f_,,.gr.dolhqvth S Swa.

ESSu aLh

TR - "-/wmon‘(g?’\ )
y $eA A
Advocate 5 - e ren s
ore me thw
K™

day i.e- >
/06 2(’22.. |2 A
Stated [ . . s
p Selemn  affirmatiog

‘Sat the Contenws of chus affid
e afEl vﬁ

- .
true to hir Bnowisdgse % heli.

mCUTI\ » MAGISTRA’

ANGUL




(Rl ey Sk 4 gl = ot

1D A&%%@gtw ’F/Q——

i ﬂ/m?ﬁ'éﬁ’? 163 *93 153D I
LRSEEX L, «‘3@
; e gm«?ia,a/ %’f‘é% ,zn/ »0' g’%ﬁ €2 ?@Q \l :
L L —eme -C?f@? GYpS-pPO2spH @ﬂ.g 4 ;?’,Dﬂ-aa Y b ke 4
L PR BRI ' are --
o PR ‘;gw gaﬁﬁ@@@m ‘%f«’,;-:p zmmg, :
EIF-ER- ﬁr\wm‘%{;@a PDL.3B @ .a:r —g
_E e, @q_%gx B TP EE, gﬂibf"z@
: S e E15! @Q’é}yg\;g;’% 7 S
g é}’??'?? D SR _ r

F_
:
i
!

T

+
i

g,‘
i

i L - Sl o
Fooowo ’ '\-{{.A.]'a. $ }:..LL-...*{'LEHN‘:-:L AR .

o, G "7'F' i B _. 4'--.
- Sad mfm.. VAT e
- v 3

.;"“'*'“‘ LA T R T S - I ————
f‘ £ PealP L0 Pha }'ngﬂi\ r\'q_ )“ I\ g4 Ha 13‘,.,,"‘,),1 2 .
; '@ S':, ﬁ"{'&_[({ Afer n.,/ = el #lew. "‘,‘“ T - ¥

? o S fﬂ"\‘t} Kewznz” L '\f & : :‘

! e A aJ Kr\r:n"\ - Hene ;2;"‘5‘-

5 o SEedeth e Q_(glucn)_ z,

? BRI X fﬁf"/f’* IR (4 L (ﬁR‘P\M QNRHH
;,..l...m_.. N— | Tw:":ﬂ S L& f& G 4 : :
i 7 Qt‘ukk@l'-b‘ ﬁ 2 s () o A p S

_{ T} ’9 FZ_;mu. d-cz o j)h.}] . [—)[\)NEX(RE/ /g,. i
}”___ P R -**;i, B B b " .

o o pY-ROUCL S Q0 4
e s Bl /g6 hot$) -
h“' : Q-—Q,;]""L— + f‘v\"“‘l} o ' :‘" '
0~ IL[T at c*“‘\"“ |

19‘ (570 -:u.ﬂ,cv,x/ | .
‘ -“--*-'2‘;’-'- g;“"')-_:‘ ; (h'\{;‘ C&*.{xu ﬂll'!“t'- (’41:\1‘ (ig \V( f}"'(

A s G e o ST

“"‘""“-*;\@*——»Lfiar 3§1h C‘;_’L’/H{f’% _ S Ly : 1;
e __Sodborde. badban "*

Ly

.. e &_gt _Q 6 a fC{i 0 L - — :
z‘/ J&?/’ ) 6‘cf° o,*/,__.._.__..__ NI

.?\J: &U‘"‘l —




jf OgRb2 0P 5915 IR gbate.

- GHD 7T ZE2 A A

ey e ) I AR IR ...::u_h.: T T e b

27 &m P II L
L 28, !Zm;jqw Muré‘Ha'

B0 Rl foe betes

.33
34

36

22 TReagwing M&v\.,
Tl _CqE G
P &n,_,_’[c."*

?_; REGH

ﬁl‘mym iwrfzftw -‘

s ——

Qiﬂ ahﬁ'tgm
DG \.,»3.}

38 *Q‘"‘ _—12{
3 mm RN vl

O‘P'tﬁ*‘ &Qoa.,i:j:s

H‘a Uit On -
. Afgf\ ”

E}\A-ﬁ 0-

-~

Qi \_u,wm

Qaj \Shoote I\T a./j r;s

S| S@R: il
AF Diypw)en 4
98 Lagpikarte Sehio
#oplafer  meedks

5 _f/ -
5 /AP
__f}_ﬁ,_ Au/q/.e-.__ e

Ao

}7.: focchs
Bop U2 g ﬁv)"d\-

na_tv{;gﬂ.___/%zny‘@! st SRR

i R o A e R b i

- wa;glﬁv G TS EFOREL— — 571 ®£W%@~7é“z%1?
- @A DGR S Qﬁ@?—%ﬁwufﬁw ,,@ FE 1 b
= msmg_
S al @ﬂwﬁ'ﬁmaf@ aa? .
e ﬁ"-ﬁ'ﬁ gave@m % ﬂi&aagzq@m Gt
- "dﬁ;‘!}@:};aj‘m ,3' o B 1) “‘z;wﬁfv"’z
«C@L&‘ @"«.) :;.-,,w -gé w}_@?ﬁ!ﬂ_@“

- @RZ-H\

‘-‘2,57’

c:-"v-g, wfzv{ APNE

e

s et o kg s 4

i
B T i

ea

.
'
¥
K
PR
.‘_ oy ’ f A & »

-

T S A S

et L2,

.
ok

dgom
Bl <
-..-v“ g -

. e A2 . Dol 0 = K
- R WS
=1 %
.’. g by . 4 - Y r &
K

-

i d- j‘_p y;‘m:_ﬂnﬂ!’ e-
m - H

%Y ey 3 ",.
LR W TRy B R
U v I 's';-',.
R WD
s R ne
e
R T !
LR A & T VT
";-_-1 v N < i
Ll | "E,NV y
i I8 gl
o ‘g e o
v ’ nl -
d Pede PR8N
e o "
i Sl R
" S
' -
L K
! L)
. ."‘ AL
4 2% et
:A = - L=
¥l g e g A
y SRR 2
Sy & r
. 'y
"t ol
vy % ‘.
. ; - U
pe- i ¥
b 5 o
- Y 5 A 5
.4 bl ,1‘-
)

/ . e ‘

’ LR AL )

s 3
e NS, o e
g E

Y AT AR

AN
. A
-Y: 15
L
b R 8
Bt S :
if A
K -
i | e
3 4 o1

'::. o "ot
e K
LY 4

A7 e

Ty S i e
Ter! Tt ga 0
B, F T R

!!"D 1 -y

- v

o o

fo 1T o
A
ELT "
vauRh e b
i Te e

gt TR -

EJ A b ek

5

s dm: 502

ysi Fi

2% Sictied B0

Ol AR Siaty

=

f -

L - :

R oo 0
o %
Lok i- o
a‘:ﬁ A

P o

v, A .

-~ o

: Y o]

FE S s w

'I-w

o~
v‘.! o

g e gl gV e S MALT as eL
ke~ B S £ L B SeE RT A T e




‘Pwﬂ- -3 ‘&

e gnd e SRR eHaT LN

B T FR 5, UGy TP ERAVRFET) L\
b @f’_@ o é'ﬁ?c“'_"m'ﬁ‘f £ s Lo ,v/’ . ,-i?/éQ SISGZED, i‘}’m': ‘&_.
- - 9.*5—7’.5‘}57.::‘/ 28 mw.;f G BN L L2 L5 Y -

 I— &jﬂyy /—*'E»Vé:cﬁ’ o> @gux'.:‘b@ 5'_’/,// o &.-,‘9.4".{ f!'% ..__}--- a
Ay 5P el 1 ORI S Geraan I IED G 95|
t»‘ E&ﬁfﬁ”’rﬁ& RUTPSI 25 P & ;__vam.q_j,ygt ,cso:ﬁ%»d'J

A ﬁ-ﬂmvﬂ S Vi €r’§>‘" SISt i) D S st ! EZG"( E

_ waﬁ&, 948 Fwa B 2w 5**;*»‘4, gense g4 g £9y -
j vir 5@.!"57&5“ “y Ff,'c: (7] i Sl s / - o r
e d-f'i?ﬁ -MWa-/wmf.‘?) O'QF v 5 o G2
SRR f&‘/&fﬁ"?.... af% W i éﬁ‘r‘ "ﬁsﬂg.}?%} s w""vjufu"'?
- Y ?%%6@ C}f L,?{,,., & M;ﬂ.,? Y mr-%{z .%w?: 4;‘!,1‘;(; (..;3:5 -
5 @vﬂé&? ﬁq’a ,ﬁ"c.: ¥ &di - ":?:‘f,?';f.f/ (ﬁﬂ?gf"?@’
o P Uy
i ﬁc;@—mﬂ TTE A x“‘é’ > s;g’zrf DR rnmy W
2= 3 i g ——
e

fEN O pﬁ‘fﬁ.\”

R __ﬁ@ d"?;"} ey /‘?f <i;<_;-"< 5-:'21'.‘15‘__‘;‘}-‘-53’- > CHEZE
. S P 5‘5{‘ s:‘;""’“éii‘-@wj £ ",-42;.,, E:ﬂ:;l'ﬁ:: ,-_.j;‘}_.q.;;_ ;;'ZT;:S:’? P, X0 o= PR
e E‘Fzﬁ‘é&i’\'}gj? H TR 2y
b ] GRS R, ’*‘fm&,»’-‘;ﬁ&' 3] m%_ ,rf\.»'“‘-ff
B e A e T e
QOBAL LR 5T .ﬁf Y Tn S EHOY EF P

| T ._ﬁffff'?Q/ o S E 2 ; | |
[ Sf‘“ﬁ'on LY H T E D F?'@'F/de@‘“w—? ’3;?‘,} -

i....._.. I

k. ,____.,__mg}g@.é’“f% DL Fle Q) 75 UL
é’%ﬁ"

E_ - @2’6@;4?95;{ R EefnD s Lﬂ,a_ z@&f’ﬁ ST
;.__F_,_...‘___._.S‘A.& Y. r\‘i’ uﬂflv‘“ P/, c oL AL !'..,.‘ —
Y 24 7). &/% @2 oG ?ﬁ%p .!

,é- : ——-—4"45;(_3‘ @v2) -52%"7" @gﬁ-ﬂ"@ ﬂ“ﬁ_ o 4;4?.;«%,‘"
.E &V Q’,@, __gd?ﬂ é’?’r@;}‘joﬂ"% Jr/r" f—\r"_}h‘“’- 2’:’5‘9?
e e DD ) rﬂzZ'wéQ AV £§ ﬂ;?@m,
O ADBY D AT A2 EAASEIEQ B DY
;__._-M___,.?GL%LQH QLT G T AP 2.2 ff/ 7 n'}\‘? (g’err*"é'Q,
SGLR GG AP Pl — BT D a/f%@w E S itrsy },
mﬂ@w@@fq&@—w@&w@m&w X/ m@
ParS cﬁb\@@@—@if-&fﬁﬂfw Yoy i ‘ |
4.._...,62»‘3.:# £ M%F %Wﬂ*ﬁr@ ¢,‘?fé§ﬁ (A1) ,f‘j-% nr-m--

s

e o - ——

rfi
9"
5%

-

crem by ‘-‘F

R A s @ AR, IS o Pl A




4} —
Y2 B 'M-—\'\

b q/@v@ Q{Wé?@cﬂffﬁ? ﬁ%@‘}"ﬁf( mi}".&',.- g
F-2 fﬁz Eoom apme C/8Bp) FRT) Crofwwey
&r Gorenle 2 eel & O FRUN g Dagiep
SR --..vaﬂﬁ @aauxcww;,mwﬁ« QB 77 762 SRR Q). .
- - : ,4“-
&y "'.'S"z.,;&«“f‘.n (, K f?”—NP/ b LS‘IP{%“ ?7?/%@4?_

Eier)! :‘\71-’:?" "’é':"g, > f_}_j ,fﬁgj,ﬂ &I f‘“ “”7»} FRAL) Farf'%df‘ ;

&

T 09 451323.4;;45,,-:;“, 2 \H 6L GRITR AR AP,

=l “f“‘m Pt SRR .A’t:' ‘!’T.r'f‘ 77k ’F-;... ?’ﬁﬁﬁﬂ
e CTGUS‘”"”' Ao G P T T EN D ST &;”"? ’-“7"‘-
W T aIEE gugedi) -r’w» 2E ~P‘

> ~ .
FQIER L5 ﬁ}\;:»c»*é&»%" Ll Az SEPEFR. (%
T o o ¢,
T ...?.’Qidja' :'-*.T\ s:{f:@ ‘?—{"-’ &,5’5’#?»9#)!;?&4 .‘,}/? "}5'- )@
o -f'— = L3
e A2 e S Cf‘#"‘tlﬁr\ S e EL R Ay PR .
N o oo 4 i i
*”.-m:;-'s‘z,uy A 1 VT VU S VIRt SN N~ S e SRS
“pa rf A g Y -’1 g H-,r"‘-.r" "7/‘, p
R AT e ] Nl D ) o BN Pes
SER 2N OF Ty o> e w1 e
e

[ &
AV =4 - ) PO e f
AV E BT O u® Aoy So &L F .,a.f,-n-.-,»..:f L TP

&) P>, {"h Y - i P N i ¥
s *F‘ e T2 e) 2 v LS G/ﬂ_r'-."" poral T | ,"‘:.r T "‘-? "'.r". o "&"‘%g .y
el o~ L

—
s
7

— et
AL YDERD il 2Ly i Py :“" s W»':‘e; .
; ; = BT

DL QB DA, Y B EER  Thm g egaaey T ENe
;" ~) Pl o R ot L a7 ==y Tu By ‘._';: d"’:\‘ P -~ ) o \:. » " .
2 EfQ\i% i‘-‘r)iﬁ'ﬂ P :?If_'l ﬁ? J ‘r‘é‘ ¢, F}ﬂ "/ u} b,- .;; 4 ‘-’""2_&)”:5 \ ‘meh‘lt:}".::
o YPRAASGYBGROTEL. 0 1 foQiSties BT Ge@ .t ?Egg.*:"
pre . € _".:n.f
e G ETT QD ), T z?mﬂaﬂﬁt LYy QN PEC2 . Tt S RU T .v.fug_fpr ol ..:t_.-};
- p Led cstre A PAPLFERY A 2 GO B T S LRk R
LI ) ey
(Ff,rr-» s:ﬂs?,?ﬂw/ 6&*@',;2 248, & f;;a ,ﬁdiﬂch & Apowx. ¢ Gas
2w Ry o L7 Ay
&73!’ !}?@7 __:;_S?'v‘.'r-- n() L Ec.“c:r ,{)/é L&'Je-‘f_?,:)-g {

L4
L A R P
I N T TR

GE;\; okl Aféﬁ‘r."}‘—e,.p GIEH %y nr..w ,ﬁ,w”‘}:bu ) 25 - s\\i
.ai?n:‘hé"f‘/?“"?é‘@ (,’.«’ 7 Ligars o8, «*f?w-’m YRy f"lﬁ_}wnﬂaaﬁ 2P, \
ﬁ’a ag;z;mz_qa P23 Emo2a L wOR, G .58}
i-H dEpsr2. QBB o fr SY.4 § m;ﬁﬁzgﬂ-y GEF 122 1
'g T U0 TS 5, 25,600 30D Bl K i '-m‘-??@
:; -0 ‘,@‘“"‘9 A5l i 75 5627 ?ﬁﬁﬁ}'rfh@ LS Fesvfer anh X ..-.*1 .
fL-' - Pen £D RS B s, 252 g{/fp 2232 @ L i
[ Gremay ﬂw;m,;g, ‘-‘@5‘95‘“&"@ L) PpAPs. :megmg.q..w.
o ;i’;’;uz:gmw wee «:5’ *‘w’) ﬁf,@m}«w a PRt l

_g:,j»:‘f;.\v:y,-:-,.—‘ T e T

- t
e
X -7
ATILEE T

.
b
e P g N
r

e T R

aeaslvee 11T %a ot A 5. 3

'Jﬁ*f' ;

e 1, T T

s

,
¥
W -
' - & ¢ s
e S e
AP

,.
_...,.:J,..




Y-

s ST R SIED.

& x?«.{*’«f c ¥,

B A L ks Df‘"‘fn‘“m@
-\

m-?’:\ A R 2T Ry > S

-70-17
S R gy 1 -
T Sasdcge AR

: :')
é:‘f..- f-:&\ _ﬁu ,ycf’

*\m SAZ A it f")""

ﬂ l ( é [t
v -L:'__{-‘ o
s (‘;-? 1.t ».-/ -

o WP

"{5'3” "-{:} (i ﬁﬁf s

e e e i b e

b PR e
R

e e e e e S et et i i

I

~
2 g ;wff."‘q r,-,gjf ﬂ‘,ma

- \,",\‘L.-'\—. 5 .,{_,-.‘,/f J;};

Farl: e
’ﬂ @,) i g L
Bistepe €5

pR IR
L 34 DR A

i

e
o

I

s Aty

'lf.._‘. “—1‘-‘-‘"‘”’ .

“"“""".“-‘.-ﬁm_,‘_.' ;
Y s oh

gidbian
TR
T e
A

1

!ljl

e,
"\'.

A
FATT UR

!“?“.‘4" TR
- Py,
P

v

= et}
T #
,4.'43-. j E;
B S
:'*“"!"‘_L'\-’« il

i

Ty

L e i cp——

il
A

¢ S

e awnd et
e b rante
‘_:("_‘

o

.,
iigobae 7a

’

AL

ot
L 3

-

ek
neqydy

ot

L.
-

.’.’!-:E;l

i

“hracn fia

Yray -* o
i :_* FE i v

o g e &
5

iz

el g
S

i
s

r

=2

-
L ra
L

4"

et

of,
R e AT -




 OFEICE OF THE SARAPANCH AR '_’ x QGU*
¥ QIQGQIQG‘ @ISTUR L. Foal’ '3"-’
CAT/P.O.- HANDAF’A DIST. ANGUL e

f\j*":’:”_ R T
; -“""-'"*_':'—--_:::—:—— : — Svre— r—— %
¢ Ref ULD |  pate LS {o 20{7 ‘j!!

%gls’o“ &l o \,_C\NQO Ealva 2B\ €6 1) t’.fla\
APRE 9o sus AR TT) ARRE oD |
TR DR, stto) ony_ e@\é@mm@%? oo

“uns cm&?a AR oo DS SRF SRE J
gAm 2R @muL AFHCR TR \r\%p PR
® eewa® SO 3

TPIEL N ol .
ARRDY  arvn zmm soony_ a0

DR AR ok 42 o A WP

Ul FeC e AR 1 0L RN e
£ RV 02D, aw@ FalZ\oaa bemz'

il /\m\?'\@g 6{% R fmiLcm
rirya. [

- 2—0/:7‘

S@rdpench

Tadgs 6B o ;

/

No ORI ECTION

o St
' o ’ /@/.)M __"."l

| ,ANNE%ORE” B/’L i 2 @ V&




E » e S
o | wriiaa/Office of the
iwE Ya v @)

Divisional Rollway Manager {Comml)
uraeyy, Sombalpur

No.C/SBP/Frt/ CTO/HNPA JSUP 72019 e el 04.10,2009
To,
The Sarpanch,Handopa
At/Po- Handupa PIN-759127
Dist- Angul ,ODISHA,

Sub- No objection Certificate for notifying of Hondapa Rallway Goods Shed.

Dear Sir,
This is to Inform you that, Handapa (HNPA) Raltway Station located at KM.

110.232 in plot no. 223/2, P.S- Handapd , Tashil- Kishore MNagar, Dist- Angul(
ODISHA) has been openad for passenger traffic prior to 2008.

In view of the presant demand from local merchants for loading ,unloading of
Coal traffic from thls station , Railway Adminstration proposed o notify Handapa

Station as outward Coal booking point, for this purpose , Permission for Consent to
establish and then Consent to operate 15 required from State Pollution Control Board,
Angul. No objection Certificate from local Sarpanch 1s required for abtaining CTO from

pollution control Board Angul ,

Hence, you ore requested to look into the matter and arrange to issue NOC

from your end at the earhiest please.
Thanking you ,

Wwith Regards.

(*m

Divisional Commercial Manager( Co-Ord)
Eust Coast Railway, Sambalpur

Copy to-\ym/cgmnal Officer, State poliution Control Board, Angul Dist- Angul

(001sHA).for information please.
2) Sectional CMI/SBP ( Sri Rakesh Kumar Sharma) for information &

to Collect necessary NOC from the Sarpanch Handapa.

: I*L‘ /

ﬂa NP
éf’é'.Nay‘&ih‘)

East Coast Railway, Sambalpur

PomB Kt e 9 e

Divisional Commer€ial Manager( Co-Ord) e

it A e s et
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‘{é % Y¥A/ East Coast Rallway

e R HEw/ Sambalpur Division

Vo FrdieralOffice of the

Foa Yot s (@)

oSy v e Divisional Rallway Manager (Commi)
FETAYY, Sa}mbalpur

W=AUNG ¢
“HEREIRN HNPA /GSiCorres/21 Dt:28.11. 2021

To

MWs ALps m
ining Se
EEL- Approach Rogy. =°°
e Ralgangpur
undergarh:. 770017

Sub:- Notice for closure of Handapa Goods shed for coal Loading/unloading
Handapa Goods Shed.

In case of dumping of coal on private lands near

Residents of Handapa have submitted their grievance regarding pollution caused by
ior to it's railway dispatch.

dumping of coal on private lands near Handapa goods shed pni
. You are hereby advised to stop the aforesaid practice of dumping of such coal on
private lands which are brought for the purpose of Railway dispatch,

In case of non —adherence to the guidelines contained herein, handling of coal at

Handapa Goods shed will not be permitted w.e.f 06.12.2021.
G

A

: (S.S.Nay&)

SrDivisional Commercial Manager
East Coast Raitway,Sambalpur

to:
C;J)pgs to DRM for kind information of DRM/SBP please..
2) Sr.DOM/SBP for information please. ‘
3) SMR/HNPA & sectional CCl forinformation & necessary action.

Goods Corres | 373

Scanned by CamScanner



¥ ANNeExUe E ~D4 |

PROCEEDING OF THE MEETING REGARDING A RAILWAY SIDING PROJECT
HANDAPA, KISHORNAGAR,

Venue # Court Chamber of Collector, Angul I
Date & Time : 11.10.2021 at 11 AM
% e — e

The above meeting was presided over by ADM(Gen). Sub-Collector, Athamallik,
SDPO, Athamallik, Tahasildar, Kishornagar, IIC, Handapa PS, Officer from SPCB, Angul
& officers of East-Cost Rallways, Sambalpur attend the meeting along with concerned
Sarpancha and PS members of Handapa GP and slding operator, Attendance sheet Is /
given at Annexure-1,

Initiating the discussion the ADM (Gen) welcomed all participants. He revealed ‘
that the PS member Handapa & others have raised certain points regarding alleged |
irregularities committed by the siding operators. In this regard the officers from Railway
informed that they have got statutory clearance from Odisha State Pollution Control
Board like Consent to establish & Consent to operate with certain conditions. Railway
have engaged- ALPS as contractors for the siding ., ALPS has re-engaged one local M/s, |
GK Company as the site operator for Handapa Railway siding.

The officers from SPCB, Angul informed that they have granted Consent to
establish & Consent to operate orders to Fast Cost Railway for operating the Railway ' '
siding of Handapa Station. In that order SPCB has prescribed certain terms & conditions
which are to be followed meticulously. The Railway Officers & the local operator M/s GK
Company informed that they had just started operating the Railway siding . So far they
have dispatched only 05 rakes of Coal, They are procuring Coal from the Coal washery
run by MCL & dispatching the same to Vedant Alumina Jharsuguda, In the process they }
are obeying all the terms and condition imposed by OSPCB,

The prescribed conditions of OSPCB were read and analyzed. It was seen that all
the conditions are being meticulocily followed by the siding operators. The SDPO,
Athamallik and IIC, Handapa PS opined that since the local people & the local siding
operator are using the same Railway Under Bridge (RUB) there Is risk of accldent in
future. The ADM requested the Rallway officers to explore the possibility of having a
dedicated Railway Under Bridge (RUB) for coal transportation purpose only, in order to
minimize the risk of accidents , ‘

<
“

oAl il iU vviL st
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/
Both the PS members & Sarpanch raised that local labours should be engaged in / {
the Railway siding on daily wage basls earn thelr livelihood. The local Rallway siding

operator expressed his consent to engage the local lobours from (he surrounding
villages.

N\

1}

;\}Da‘\‘

ADM appealed to all the slakeholders to Co-operate In operation of the Railway
siding at Handapa for the greater Interest of the nation,

The meeting ended with vote of thanks to the chalr and all the participant
presented by Sub-Collector, Athamallik

Sd/

(Tapan Kumar Satpathy)
Addl. District Magistrate,(Gen)
Angul

District Office, Angul

Memo No- 1151 /Gen & Misc./dt. 11.10.2021
Copy forwarded to:

Sub-Collector, Athamallik

SDPO, Athamallik

Tahasildar, Kishornagar

IIC, Handapa P.S,

Divisional Railway Manager, Sambalpur

Divisional Railway Manager, Bhubaneswar

Sarpanch / PS Member, Handapa, Gp

Regional Manager, SPCB, Angul

Manager M/s GK Company, Handapa (Siding Operator)
for information and necessary action,

%-ﬂk
Add Ict Magistrate,(Gen)

Angul

POENOV D WN




% 3 A Wiy
3 P R AILIAY QID)N@ PR,O:}ECT

HANDAPE — KISHERE MR
v [} - A HQ
VENUVE ! tovey CHsmpER { ColECroe, ﬁrm_
Drre — 1N/ w /aval, yam

g{ Nb I\'I““‘/becl uﬁ,\/\,kfxb‘f\n—* /\QO’E)W _(:6?.4_,
G\T;fan e - Sadepoigh D M FrF 8260008 (@_.

R\t m, Bobwrr , QUBLOLLECTOR 9437515809 _—@—'/ﬂlﬂ.u.?l

ATHAMALLIK

@Q.Mr£u0 C PO
% S A qTyROWB4Y Nk

(i
"'// (k 'V’J: — .
’ i CS asefp Tahadder TONIY
o P [ ket S5 1 laﬁ,

anzoq Ku K_}.JC?
® ?Y;XM _ cHendepa Ps. AUBTISZR e

AN

P

| TS

|
, b €8 Chowhan |, pPle, Cpchl, Pl Foor#e8&EN XQ‘%%{’
B En.S N Mokhonbky | AEE PR fngel 233qqq731y e
@ Prvzﬂ-,a WMA , RCM/BER/ P QYUUSRREqLL \ {\o\\‘;\L
@ AnVaor Qi»lalw . ceg Seof UL C e q7 7 kK
(o) Quﬁ% et S prumbe 9eecT Y ee,

(u) Caudzo e V999¢6XR3SS %\“

(19 Mned  Luman  Sahac 7008S€ 190 N\ﬁw‘

i
oo TTrrl U/t




i

s

©)-

21 Q4R

Qm%'mvﬂ_ MY

g s f4ns Bag 49 «

W' 3 Wfqﬁﬁg‘lﬁﬂ TFAR e
@ 2 !

e

;‘I 08 OCT 2021 p

.F‘ - 4

k NECEIVED I

AL INER T ks L
Reeq age” |

Y, o @A 892y o
nicg, QAN AR 4/ ) 280 B
DS Bl & 7

m S AFmsl
Foiten. A Gluq;u Géay % GH 6 6QRHE ‘Gﬁ
cnmy Ra 1 695 H9 a AR L) Pub- 6MXY
AQrQE | RE eumn?) g 64193 T 47 L
cany GRS TG |\oleg HGIAN THARY ENAT Jos
AR QAT e 648 419G 9599 F9E ¢ mrf?
FOUE \ VY eaaR Beal CRiozd AaeIZ 914 Moo AT
agy Avér AR, 6A0AA kd JI9L d1age £
X NH2 g Ay G940 BFL ®RRAw smak
g apq Aep 3w Oapy 6479 Afssl BuaAyd ) _
&7 ‘09 wgeslf AL #RIGEL AR G01965254, \
RPN A, B MR &R TAGME A%6d L -1"&5
QARSI US| 9B 679R Genr €AY G4Re 0
o9 APy o2 MU I W A440R) BE | GARE T2 1
9qy A Wag Gl N 90 AFT aSANA<r 6 s |
a6l AsT E7nL UY 2% \9Q) b GAg R 1
q = ‘{qu TLEY di’%:ﬁ ‘QG@\_@{M;J &q‘@ﬂiﬁ%ﬁ%
E 3
e i L - A

Y 4G U of

t

By aqe Ru¥ea Ty

Z/e’ \ F t

oilr /A TR &4,
20 9ML QR AGsgg

or |€p| 03¢







: _,«aa'\'sﬂ o\mo\é'u_ Sl
go

S evakerl podes Beherces
&N
Qéi D0
2l I &)
ay\l{a(} YA

&Ry R
Baloitula.  Bobsad,
6&5 & & 8/(&5,

é’@@a‘\—a\a

Saa| A
37 A
o Dol 2%

P

ML@G“QG‘QQ[
Q@ﬁ\-ﬂc él%)
990NN

A=/
¢y § o 17\6’\
Suma ki ‘ﬁno;“a«q

el Quis
FA 09
AR esER
?y,@‘? QUIR

gfﬁfr?I 5@"3

Bishakho Amanf
S Al







— 2% -
OFFICE OF THE TAHASILDAR, KISHORENAGAR

00dRaIaEe R0LARY, G496 1ARA0 |
Telephone: UATHd-287 0 Bomail: lah kishore-odd nic.io i N‘I\) c /\UQ e F ‘
A Z9

Letter No. \3,'{\\ / File No. X-01/2021 Date: 7| - £.2022 |

From |

Shanti Swarup Mishra
Tahsildar & Executive Magistrate. Kishorenagar |
|

The Block Public Health Officer, Kishorenagar Block. District-Angul.

Sub: Request for submission of information regarding new incidences of diseases , |
if any, that can be solely attributed to Handapa railway siding project

Sir.
In inviting a kind reference to the letter on the subject cited above, | request you 1o ‘

kindlv provide us necessary information, whether any new incidences of discases other |

than COVID-19 , has been reported during the months of October and November 2021, ‘
at Village- Gundurimunda and Handapa, located at PS- Handapa, which can be solely
attributed to operation of Handapa railway siding project which was operational during |

the months of October and November 2021,
|

This may be treated as Extremely Urgent and we request you to provide the neccessary
|

information within 2 days to the undersigned at 1ahasilkishorena par@ pmail.com .

This is for favour of your kind information and necessary aclion

voe ety b

L
Memo ‘?w Dated 2V )E / "7 Tahasildar, Kishorenagar

Copy Submitted to Collector cum District Magistrate,Angul for kind infonnation,and

necessary action. A~ kl?;/
"L, , Tahasil 0 rar.

Memo Dated \ Io

Copy submitied to ADM( Gen), ADM(Rev),CDMO Angul, Sub-collector Athamallik and

.@6 Tahasil

Mc_dica.l Officer, Kishorenagar/Handapa, BPM Kishorenagar for inform?)»ﬂ ncccss'::)ry/
action. :
ﬁg{‘*’l
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AnNEXURE -~ /9

OFFICE OF THE BLOCK PUBLIC HEALTH OFFICER
CHC R. K.NAGAR, ANGUL.
(BLOCK PROJECT MANAGEMENT SUPPORT UNIT)
E-mall: rknagarbpmui@gmall,com Phone:06763-267146

taes

To
The Tahasildar & Executive Magistrate, Kishorenagar.

Sub:- Submission of information regarding new incidence of diseases, if any, that
can be solely attributed to Handapa railway siding project.

Ref:- Your Office Memo No 1719 dated 21/06/2022.

Sir,
With reference to the letter no and subject cited above | am to inform you that

no incidence of diseases other than COVID-19, has been reported during the

months of October & November 2021, at Village- Gundurimunda & Handapa, located

at Ps- Handapa, that can be solely attributed to operation of Handapa railway siding

project.
This is for favour of your kind information and necessary action.

Yours faithfully
H

A 7\ 6 \ N

n
Block Publig Hehfh Ogicer
CHECRRKY r
pIsT- P\\%

603 pate 2210622

Memo No
& PHO, Angul for favour of kind information and

Copy submitted to the CDM
necessary action.
/E Y=5%) 0 2%

Block Public Health Officer

CHC R. K. Nagar

@ Scanned with Oken Scanner,
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Inspection Report of i 9@
M/s. Handapa Railway Siding

At-Handapa Railway Station, Handapa, Tahsil: Kishorenagar, Dist-Angqul

In response to the order of the Hon’ble National Green Tribunal, Eastern Zone Bench,
Kolkata dtd.19.04.2022 in OA No.37/2022/EZ-Predeep Kumar Behera & Ors Vs. State of
Odisha & Ors. and in pursuance to the order issued by the Member Secretary, SPCB,
Odisha vide letter no.7559, dt.29.04.2022, Railway Siding at Handapa Railway Station,
Handapa, Tahsil: Kishorenagar in the district of Angul was inspected on dt.07.05.2022 to
verify the operational status of the unit. Station Manager, Handapa Railway Station was

present during the visit.

Background:

1. The unit has obtained Consent to Establish from the Board vide letter No.1234,
dt.16.10.2019 for the establishment of railway siding at Handapa Railway Station,
Handapa, Tahsil: Kishorenagar, Dist-Angul for Stacking and Transporting of coal -
80000 Metric Tonnes/Month.

2. Consent to Operate was accorded by the Board vide letter No.1007,
dtd.30.03.20221 for Railway Siding for Stacking and Transporting of coal - 80000

Metric Tonnes/Month valid up to 31.03.2024.

3. Public complaint was filed by Pradeep Kumar Behera, Chairman, Maa Maheswari
Anchalika Kshyatigrasta Prajasangha, handapa and others on dt.01.11.2021 against

the railway siding regarding air and water pollution.

4, Inspection of the railway siding was conducted on 25.11.2021 and Ambient Air
Quality Monitoring and water sample collection was conducted on dt.29.11.2021 in
connection with public complaint.

5. Based on inspection report, show cause notice was issued to the Railway Siding
vide Board's letter No.3585, dtd.30.11.2021 for non-compliances observed during
inspection.

6. After receipt of reply from railway authority vide their letter dt.14.12.2021,
railway siding was again inspected on 16.12.2021 to verify the compliance status of
points raised in show cause notice issued by the Board.

7. Based on inspection report, Board has revoked the Consent to Operate to railway
siding vide letter No.1007, dt.30.03.2021 and further directed to close down the

operation of the railway siding till removal of the defects pointed out in the show
cause notice to the satisfaction of this Board vide letter No.3902, dt.24.12.2021.

Observations on the day of inspection;

1. During visit, railway siding was observed to be not in operation, no loading or
handling of coal was observed at the railway siding area. No coal was stacked over s

e‘eé

A ga‘ \F\;:gflofz




the platform of railway siding except coal deposition on carpet area of the \

platform.

. It was verified from the records available with Station Manager, Handapa Railway
station that last rake for coal from railway siding was placed and loaded on
24.11.2021 and despatched on 25.11.2021 at 5:55AM.

_ It was observed that about 150-200 tonne of coal stacked at easternmost side of
the railway siding beyond platform area of railway siding. No coal stacking in other
area near railway siding was observed during inspection except carpet coal on an
area at southern side of the railway siding beyond platform area.

. No further development/improvement in non-compliances/points mentioned In
show cause notice issued by the Board vide letter No.3585, dt.30.11.2021 was

noted during inspection.
W |
|

Er. C. S. Chauhan
Dy. Env. Engineer ‘

Page 2 0f 2
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Inspection Report of

M/s. Handapa Railway Siding -
At-Handapa Railway Station, Handapa, Tahsil: Kfshorenaqar, Dist-Angul

Railway siding at Handapa Railway Station, Handapa, Tahsil: Kishorenagar in the district
of Angul was inspected on dt.25.11.2021 to attend the public complaint filed by Pradeep
Kumar Behera, Chairman, Maa Maheswari Anchalika Kshyatigrasta Prajasangha, handapa
and others on dt.01.11.2021 against the railway siding regarding air and water pollution.
During visit compliance status of conditions stipulated in the CTO order was also verified.
Ambient Air Quality Monitoring and water sample collection was conducted on
dt.29.11.2021. Station Manager, Handapa Railway Station was present during the visit
and monitoring.

Consent Status:

1. The unit has obtained Consent to Establish from the Board vide letter No.1234,
dt.16.10.2019 for the establishment of railway siding at Handapa Railway Station,
Handapa, Tahsil: Kishorenagar, Dist-Angul for Stacking and Transporting of coal -
80000 Metric Tonnes/Month.

2. Consent to Operate was accorded by the Board vide letter No.1007,
dtd.30.03.20221 for Railway Siding for Stacking and Transporting of coal - 80000
Metric Tonnes/Month valid up to 31.03,2024.

Observations on the day of inspection: =
1. During visit on both days, railway siding was observed to be not in operation, no
loading or handling of coal was observed at the railway siding area on either days.
No coal was stacked over the platform of railway siding except coal deposition on
carpet area of the platform. However, stacking of coal was observed at two places
beyond platform of railway siding, about 500-600 tonne of coal in the easternmost
side of the railway siding and about 700-800 tonne of coal in the southern side of

the railway siding.
Boundary wall of height about 9ft using concrete slabs has been provided along
southern side of the railway siding area. Screen barrier using synthetic cloth and

bamboo as support was also being provided above boundary wall to prevent ‘

fugitive dust emission. Screen barrier were provided in parts (about 100m) only

along the boundary wall.
Along northern side of the railway siding, no such provision of boundary wall/

provide boundary wall and barrier along other side near to the habitation area.

No fixed type water sprinkling arrangements have been provided at the siding to
control fugitive dust emission during coal handling. However, two tractor mounted
water tanker (3KL each) were found to be engaged at the railway siding for water \

sprinkling on platform and approach roads.

. a¢ |
g 0 V page 1 of 2
L)
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screen barrier/green barrier was provided. Railway authority may be asked to ‘




r——go -

5. Plantation along bounda i
_ ry wall of railway siding ha :
plantation along approach has not been dc.me.y e

6. Dust deposition was observed
iding. on the approach and internal roads of the railway
7. It was observed that approach road from
0 senv railway over bridge (ROB) to th
siding which is about 900m is damaged at some places. = o

8. No r.nea'sures have been taken to prevent dust deposition in crop fields and human
habitation located adjacent to the approach road. Railway authority may be asked
to c_:lean approach and internal roads on regular basis to avoid dust emission during
plying of vehicles. Drain along approach road may be provided to check flow of

dust into adjoining areas during monsoon or water sprinkling.

9. No surface run-off collection, treatment, disposal/reuse system has been provided
at the railway siding. Although there was no wastewater discharge from siding or
Foal stacked areas to nearby water bodies or open areas observed during
inspection, but there is possibility of flowing of contaminated surface runoff into

nearby nallah/open areas during monsoon period.

10.0n 29.11.2021, Ambient Air Quality (AAQ) monitori

foot over bridge and water sample was collected
flowing at about 20m away in the southern side of the railway sidin

report of AAQ monitoring and water sample is enclosed separately.

ng was conducted at in front of

from the Tarini Nallah which is
g. Analysis

Recommendation:

‘The overall environmental compliances were not satisfactory. The aforesaid

observation can be termed as sheer negligence on the part of the unit towards control of
pollution. Action may be initiated against the railway siding for violating the consent

conditions and causing environmental pollution.
|
b M

Dr. A. K Mallick
Regional Officer

~5. N. Mohanty Er. C.’S. Chauhan
Asst. Env. Engineer Asst. Env. Engineer
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E-mail: rospeb.angul’d@ospchoard.org
Website: www.gspchoard.org
i OFFICE OF THE REGIONAL OFFICER

.‘\; ATE POLLUTION CONTROL BOARD, ODISHA
W PARTMENT OF FOREST & ENVIRONMIENT. GOVT. OF ODISHA)
Plot No. S-3/3, Industrial Estate, Hakimpada, Angul-759143 |

By Regd. Post/E-mail
No._29% 02 /RSIROSPCBIAGLI09/2018-19 Date:_2Y°12:229}

REVOCATION OF CONSENT TO OPERATE AND ISSUANCE OF DIRECTION OF CLOSURE ‘
UNDER SECTION 31A OF THE AIR (P&CP) ACT-1981 AND SECTION of 33A OF WATER
(P&CP) ACT-1974 & AMEMDED THEREAFTER

C

>

A

1 ile

[

WHEREAS, you are operating a Railway Siding for Stacking and Transportation of ‘
Coal of capacity 80,000 MT/Month At/PO: Handapa, Tahasil: Kishorenagar, Dist: Angul in '
the name and style of M/s. Handapa Railway Siding of East Coast Railway (Sambalpur
Division). Consent to operale (CTO) has been granted up to 31.03.2024, subject to strict
compliance of consent conditions: ‘

AND WHEREAS, your railway siding was inspected by the officials of Regional ;
Office, SPCB, Angul, Odisha on 25.11.2021 and 29.11.2021 to attend a public complaint |
filed against your Railway Siding and to verify the compliance status of conditions
stipulated in CTO order. Several non-compliances were observed during inspection based |
on which show cause notice was issued against Railway Siding vide Board’s letter
No.3585, dt.30.11.2021.

AND WHEREAS, this office has received your reply to the show cause notice on
dt.14.12.2021 and again inspected your railway siding on dt.16.12.2021 to verify the I
compliance status. During inspection it was observed that no significant steps were taken i
against the issues raised in show cause notice (copy of IR is enclosed for your reference).

NOW THEREFORE, by virtue of the power conferred under Sub-section 4 of Section ‘
21 of the Air (P&CP) Act, 1981 and Section 27 of the Waler (P&CP) Act, 1974 as amended \
thereafter, the competent authority in the State Pollution Control Board, Odisha do
hereby revoke the Consent to Operate issued in favour of your railway siding vide letter
No.1007, dt.30.03.2021 and further direct you under Section 31A of the Air (P&CP) Act,
1981 and Section 33A of the Water (P&CP) Act, 1974 to close down the operation of the
railway siding till removal of the defects pointed out in the in show cause notice to the
satisfaction of this Board. Action taken in this matter may please be reported to the
undersigned forthwith or reference in case you fail to comply with our direction,
appropriate legal action as deemed proper shall be initiated against you without giving
further notice,
By order of the Board

O Regional Officer

¢ Reglonal Officer
o? 'Btate Polhution Ea¥i/ol Board




—~24 -

The Commercial Inspector, Handapa Rly. Station
M/s. Handapa Railway Siding,
At - Handapa Railway Station, Handapa, Tahasil-Kishorenagar,

Dist - Angul-759126, Odisha

Memo No._3903 | pt,_ 24 13 +283)
Copy forwarded to the Member Secretary, State Pollution Control Board, Odisha,

Bhubaneswar for kind information. M

Reglonal§ f:%’f)“'ﬂ

Memo No._390Y , Dt._ 24 et 2eal Srate Pollution Control Beard

Copy forwarded to the Collector and District Magistrate, Angul for kind &iYértrfation
and necessary action. He is requested to ensure the closure direction of the unit

forthwith. ﬁ?’j
. =]
Regional Offh ez)‘

_ Regional Officer
O Yoo
Memo No. 3905 | pt, 2Mn2.292) Stata Polkition Control Beard
Copy forwarded to the Superintendent of Police, Angul for kind inford¥GdnLand
necessary action. Zé
. LR/
R
Memo No._291&% , Dt 3.4 2 392) State Pollution Control Beard

Copy forwarded to the Sub-Collector, Athmallik, Angul for kind inforrﬂé’f@itfmd
necessary action. %

Rﬁg,iona! t;r

gional ) cer

Memo No._. 3994 , Dt. 212302 State Poltution Control Beard
Copy forwarded to the Dy. Director of Mines, Talcher, Angul for kind #MN@H&ion

and necessary action. He is requested Lo cancel the permission of the railway siding and
ensure closure direction forthwith, ‘é

/M
Regional Officer
Memo No._3908 , Dt._2M'\ 2 202) =i
State Poilution Congrol gaard

Copy forwarded to the Tahsildar, Kishorenagar, Angul for kind ""'afﬁﬂhi‘%" an
with.

necessary action. He is requested to ensure closure direction of the unit fort
PP

Regional Officer
Regional Officer
State Pollution Control Bsard

4 Qa‘ ‘NG&;.'& 2012
" 4
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. To |
The Collector & District Magistrate |
Angul District, Odisha : ‘

Date: 20" June 2022

Sub: - Regarding Coal Loading & Unloading activities at Handapa Railway Siding.
Ref.:- Railway Notice No.C/SBP/Frt/HNPA/GS/Corres/21 Dated 29.11.2021 |
OSPCB Show Cause Notice 3585/RS/ROSPCB/AGL/09/2019-20 Dated 30.11.2021

Honourable Sir, |

In reference to the subject cited above and subsequent notices from Railway to our sister concemn |
M/s Alps Mining Services & OSPCB to Railway, we hereby confirm that NO Loading & Unloading ‘
activities has been done after dated 29.11.2021 by our aforesaid company for any party in |
Handapa Railway Siding. Further the last rake was loaded on dated 26.11.2021 from the siding ‘
1 and then 1047 MT has been left in the siding on account of M/s Alps Mining Services due to
closure of the siding. |

This is for your kind information please, |

Thanking & Regards, |

Yours Faithfully,
For M/s j

Authori Signatory

End.: 1) Copy of Notice issued by Railway to M/s Alps Mining Services, Sambalpur |
2) Show Cause notice issued by OSPCB to Divisional Railway, Sambalpur
2) Statement of account of Coal Incoming by road & Outgoing by Rail ' |

AT-BUDHARAJA, BESIDE HOTEL GRAND SIBA, PO/DIST-SAMBALPUR, PIN-768004, ODISHA |
E: Info@mmloglstic.co ,@6
PAN: ABMFM1277C GSTIN: 21ABMFM1277C1ZL
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& @1z Y7/ East Coast Raliway
Rip = n
ST AW/ Sambalpur Divislo ‘ (0ffice of he
(@O0

;i-;atar,rz'rtms )
™ \way Manager (Comm
1% A1 a3 o Divisionn! R y : .sambalpur

D1:28.11. 2021

{BAINO CISBPIFR IHNPA /GS/Corros/21

o
s ALPS Mining Servicey

OCL, Appreach Roagd
At:- Rajgungpur
Sundergarh:- 770017

oading

oal Loading/unl
s shed forc Shad.

Sub:- Notlce for closure of Handapa Good
o lands noar Handapa Goods

in caso of dumplng of coal on prival

rding pollution caused by

~ Resiaents of Handapa have submitted their grievance rega 4
it's railway dispatch.

dtnuping of coal on private lands near Handapa goods shed prior 10

You are hereby advised to stop the aforesaid practice of dumping of such coal on
pnvate lands which arae brought for the purposs of Railway dispatch.

in case of non —adherence to lhe guidelines contained herein, handling of coal at

Handepa Goods shed will not be permitted w.ef 06.12.2021.
\’9,!
N\
"@ﬁw

(S.S.Nay;ék‘)
Sr.Divisional Commercial Managar
East Coast Railway,Sambalpur

Copyto . ‘
1} PS to 'R for kind information of DRM/SBP please.

¢ 51, DGNSEP for informatien please. .
3) SIRHHPA & sectional CCI for information & necegsary action.

a\(/

A
%aff d\ AN

39@6

\ /)%’/ U
< |

Gandy Cares | 373

‘:mm'.lqi;‘ (X;:{l;./hncr
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E-mail:
- Website: www.ospcboard.org
GBTSHA OFFICE OF THE REGIONAL OFFICER

veay ATE POLLUTION CONTROL BOARD, ODISHA

N PARTMENT OF FOREST & ENVIRONMENT, GOVT. OF ODISHA)
Plot No. §-3/3, Industrial Estate, Hakimpada, Angul-759143

By Regd. Post/E-mail
No._3585 /RS/ROSPCB/AGLI09/2019-20 Date: 30 11: 202}

SHOW CAUSE NOTICE UNDER SECTION 31(A) AIR (P&CP) ACT-1981 AND
SECTION of 33 (A) OF WATER (P&CP) ACT-1974 & AMEMDED THEREAFTER

WHEREAS, you are operating a Railway Siding for Stacking and Transportation of
Coal of capacity 80,000 MT/Month At/PO: Handapa, Tahasil: Kishorenagar, Dist: Angul in
the name and style of M/s. Handapa Railway Siding of East Coast Railway (Sambalpur
Division). Consent to operate (CTO) has been granted up to 31.03.2024, subject to strict
compliance of consent conditions; .

WHEREAS, your railway siding was inspected by the officials of Regional Office,
SPCB, Angul, Odisha on 25.11.2021 and 29.11.2021 to attend a public complaint filed
against your Railway Siding and to verify the compliance status of conditions stipulated in

CTO order. From Inspection report following non-compliances were observed;

a) No fixed water sprinkling arrangements have been provided at the siding to control
fugitive dust emission during coal handling.

b) Plantation along approach road has not been done.

) Boundary wall/ screen barrier/green barrier provided along one side of the railway
siding was not of adequate height. And no such barrier was provided along other
side of the railway siding near to habitation.

d) No surface run-off collection, treatment, disposal/reuse system has been provided
at the railway siding to prevent water contamination in the nearby water bodies.

e} Coal was stacked at two locations beyond platform of the railway siding.

f) Dust deposition was observed on the approach and internal roads of the railway
siding.

g) Approach road was damaged at some places. No measures have been taken to
prevent dust deposition in crop fields and human habitation located adjacent to

the approach road,

AND WHEREAS, non-compliances mentioned above reflects that you have failed to
control pollution created by your railway siding and also failed to comply the consent
conditions and provisions of section U/S 25 & 33A of Water (PCP) Act, 1974 and U/S. 21 &
31A of the Air (PCP) Act, 1981 and rules framed there under;




—ab - |

\

RAkE

NOW THEREFORE, by virtue of the power conferred under section 31A of the Air
(P&CP) Act, 1981 and 33A of Water (P&CP) Act, 1974 as amended thereafter, the
competent authority in the State Pollution Control Board, Odisha do hereby direct you to N\,
take immediate temporary shutdown of the Railway Siding and carry out N
rectification/compliance to remove above lapses and also you are required to show 3
cause under section 33A of the Water (PCP) Act, 1974 and Sec-31 A of the Air (PCP) Act,
1981 as amended thereafter and Rules framed there under within 15 (fifteen) days from
the date of issue of this notice as to why consent to operate granted to your industry
shall not be revoked, failing which appropriate action shall be taken against your unit. If
you are interested for personal hearing, the same may be indicated in your reply.

By order of the Board

M&
/’am

Regional Dfficer
Régional Officer
The Commercial Inspector, Handapa Rly. Station State Foltuiion Cortrol Beard
M/s. Handapa Railway Siding, ANGTL
At - Handapa Railway Station, Handapa, Tahasil-Kishorenagar,
Dist - Angul-759126, Odisha

To

Memo No._ 255G | pt. 30113021

Copy forwarded to the Member Secretary, State Pollution Control Board, Odisha, .
Bhubaneswar for kind infarmation. ’ ‘&/""

Mf.”’
Reglo‘ﬁgl—fo%::er/
Memo No._3589 , pt,_30:1\-2021

Copy forwarded to the Collector and District Magistrate, Angul for kind 'y
information. ! / 'w&

m
Regiona Ofﬂ?er
Memo No. 2588 | pt._30:11+300)

Copy forwarded to the Dy. Director of Mines, Talcher, Angul for kind information
and necessary action.

Regional Officér

Memo No. 2569, pt._38-1):282!

Copy forwarded to the Sub-Collector, Athmalik, Angul / Tahasildar, Kishorenagar,
Angul for kind information and necessary action.
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r OUTGOING BY RAIL FROM HANDAPA RAILWAY SIDING
RAKE RAKE LOADING
SR.NO DATE R.R NUMBER R.R DATE DISPATCH QTY.
e . 2 12
3 07-10-2021 ooz 1710 2024 il
s e :gigoooooa 09-10-2021 4045.000
0004 09-10-2021 3947.400
5 09-10-2021 461000005 10-10-2021 3232.500
6 11-10-2021 461000006 12-10-2021 3396.300
7 13-10-2021 461000007 14-10-2021 3445.000
8 17-10-2021 482000001 19-10-2021 3814.800
9 19-10-2021 461000008 20-10-2021 3945.600
10 19-10-2021 461000009 21-10-2021 4035.400
11 21-10-2021 481000001 23-10-2021 4033.000
12 26-10-2021 482000002 28-10-2021 3893.000
13 29-10-2021 482000003 31-10-2021 4009
14 30-10-2021 482000004 01-11-2021 3877.1
15 31-10-2021 4610000010 01-11-2021 4007
16 02-10-2021 461000011 03-11-2021 4168
17 04-10-2021 482000005 06-11-2021 3901.6
18 06-11-2021 482000006 08-11-2021 4038
19 07-11-2021 461000012 08-11-2021 4073.1
20 10-11-2021 482000007 12-11-2021 3750.8
21 11-11-2021 441000001 13-11-2021 3821.6
22 12-11-2021 461000013 14-11-2021 3942.7
23 13-11-2021 482000008 15-11-2021 3772
24 15-11-2021 481000002 17-11-2021 4209
25 16-11-2021 461000014 17-11-2021 4354.9
26 17-11-2021 461000015 19-11-2021 4100.6
27 18-11-2021 461000016 20-11-2021 3900.4
28 20-11-2021 482000009 23-11-2021 3803.6
29 21-11-2021 461000017 22-11-2021 3971.4
30 22-11-2021 481000003 24-11-2021 3953.9
31 24-11-2021 4820000010 26-11-2021 3975.2

Total No. of Rake-31

Dispatch Qty- 120718.700




INCOMING COAL BY-ROAD AT HANDAPA SIDING

SL NO. PARTY NAME PERMIT NO. PERMIT DATE PERMIT QTY LIFTED QTY
1 192104379 29.09.2021 8000.000 B000.000

2 192104378 29.09.2021 8000.000 8000.000

3 1102100101 01.10.2021 4000.000 3975.250

4 1102100629 05.10.2021 4000.000 3989.820

- 1102100631 05,10,2021 4000.000 35971.890)

6 1102101601 08.10.2021 4000.000 4000.000

7 1102101592 08.10.2021 8000,000 8000.000

8 1102102207 11.10.2021 4000.000 3980.710

S 1102102208 11.10.2021 4000.000 3985.840

10 1102102205 11.10.2021 $000.000 4996.100

[T 1102103976 20.10.2021 4000.000 4000.000

12 ALPS MINING SERVICES (1102103922 20.10.2021 4000.000 4000.000

13 1102104391 22.10.2021 10000.000 10000,000!

! 14 1102104414 22.10.2021 10000.000 10000.000
| 15 1102104797 25.10,2021 4000.000 4000.000
! 16 1102105368 27.10.2021 4000.000 4000.000
17 1112100050 01.11.2021 8000.000 £000.000

18 1112100188 02.11.2021 2000.000 2000.000

13 1112101891 10.11.2021 6000.000 6000.000|

20 1112102485 13.11.2021 3500.000 3500.000

21 1112102484 13.11.2021 7500.000 7500.000

2 1112102724 14.11.2021 4000.000 4000.000

23 1112101151 07.11.2021 2000,000 1866.180

122000.000 121765.790
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»%y,  COLLECTORATE, ANGUL || GRCINE SIAIRD, AGEAUR
DISTRICT JUDICIAL SECTION, ANGUL

) AR QDR QARG AGEAIR
Telephone: 06764-230567(0)/ 230234(R)/230685(F) || Website: www.angulnic.in, E-mall: dm-angul@nlcin

{E- mall: judicialanpul@pgmail.com)
Letter No: - File No:
]3 8 / : Date: 4 G- b3 -3
From “
Shri Siddharth Shankar Swain, IAS,
Collector & District Magistrate, Angul.
To
The senior divisional commercial manager
East coast railway,
Sambalpur.
Sub: - Suspension of permission of operation of Railway Siding Project at Handapa
Sir,

In inviting a reference to the letter on the subject cited above, I am to bring to

B, Angul had noted several Iapses/non-compliances during their

your notice that Office of SPC
which had already been communicated

inspection at your railway siding project at Handapa,

to you vide order No.3902/RS/ ROSPCB/AGL/OQIZOlB-iQ by office of SPCB Angul.

Hence, the permission of operation of railway siding project is temporarily

liances are met to the catisfaction of SPCB, Angul.

suspended, till all the comp
This is for your information and necessary action.

Yours faithfully,

Collector & District Magistrate,
Angul.

ﬁeéea

Scanned with CamScanné€l
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Case No. DH ND 31‘}"«092151 120 WLKHTH
- PMJ@‘P b/l, &)‘E}(ﬂ % DM ComplainyPlaintif/Pertioner/ Respondent
S]‘O)’C, D£ 0(’)!]’1(1 % D‘LS o Opp.A::cusedeefendenb’Paz‘tleesponden’;

lloedort & Dt bevied. Niagiskwads, Poged ..
ﬂ po p(fD .LD(DJEM) Pin-. 15:1';231 mmld...d ......
. Lot G ' l. o Hh . Cankan %90y L Q] yeans Y
...... 9}1)..5.... ,Cu_buﬁ‘n ax&ﬂ wanpd

i Pla ntiff 4 Czfepdant / Respenia pppsite Pgrty {in the ?ﬁreca do hereby appoint and retain
§ mmk bdvocale, dale ot Gdicha T
2 (s) to appear for me / us in the above case and to conduct and pro=ecu'e (or defend) the same and all
*"'-ga that may be taken in respect of any applications connected with the same of any decree or order passed

S

n including all 2pplications for return of docurnsnts or receipts of any money that ray be payable to me/us in the
= cz2se 2nd also in application for review in appeal(s) under the Odisha High Court order and any application for leave
15 zopeal to Supreme Court. I/We authoise mylour advecate (s) to admit any compromise lawfully entered in the said

Dated Dated the 20
Received from the Executant (8), Salisfied that
hefthey is / are party / parties and accepted.

| noid no brief for the other side.

ADYOCTATE g ADVQCATE

Accepled zs above ‘focepted as above
ADVOCATE ' ADVCCATE
Accepied as above ) Acceptled as above’
Al
4 Aol 5V
Collector & District Mageisivaie
e Angul
ADVOCATE ADVOCATE ngmatu"e of the Executant(s)




